RADIUS ESTATE PROJECTS PVT. LTD.

CORPORATE INSOLVENCY RESOLUTION PROCESS

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Summary of Claims Received

Summary of Claims Admitted

SI.No. Category of Creditor No. of Claims - No. of Claims Amount _of claims
admitted

1 |Secured financial creditors belonging to
any class of creditors

2 |Unsecured financial creditors belonging 33 9,70,59,27,114 33 69,30,09,341
to any class of creditors

3 |Secured financial creditors (other than 2 16,05,55,35,654 2 16,05,55,35,654
financial creditors belonging to any class
of creditors)

4 Unsecured financial creditors (other than 70 10,27,67,49,951 70 7,69,57,49,951
financial creditors belonging to any class
of creditors)

5 |Operational creditors (Workmen)

6 |Operational creditors (Employees) 5 71,95,996 5 -

7 |Operational creditors (Government
Dues)

8  |Operational creditors (other than 3 40,90,757 3 90,757
Workmen and Employees and
Government Dues)

9 Other creditors, if any, (other than
financial creditors and operational
creditors)
Total 113 | 36,04,94,99.472 113 | 24,44,43,85,703
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% Share in Total
Amount of Claims
Admitted

Amount of Amount of Claim [ Amount of Claims
Contingent Claims| Not Admitted | under Verification
- 1,10,77,85,748 7,94,06,01,464
- 2,57,53,00,000 57,00,000
- - 71,95,996
- 40,00,000 -
- 3,68,70,85,748 7,95,34,97,460




